ITEM NO.18 COURT NO.3 SECTION IVA

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Diary No(s). 15492/2017

(Arising out of impugned final judgment and order dated 12-02-2016

in MFA No. 5874/2011 12-02-2016 in MFA No. 5876/2011 passed by the

High Court of Karnataka at Bengaluru)

RANI AND ANR. ETC. Petitioner (s)
VERSUS

NATIONAL INSURANCE COMPANY LTD. AND ORS. Respondent (s)

I.A.NO.42709/2017 (Appliction for c/delay in filing SLP)

Date : 04-07-2017 This petition was called on for hearing today.

CORAM

HON'BLE MR. JUSTICE J. CHELAMESWAR
HON'BLE MR. JUSTICE S. ABDUL NAZEER

For Petitioner (s) Mr. Anand Sanjay M. Nuli,Adv.
Mr. Dharam Singh,Adv.
For M/s. Nuli & Nuli, AOR

For Respondent (s)

UPON hearing the counsel the Court made the following

ORDER
Delay condoned.
Leave granted.
(OM PARKASH SHARMA) (RAJINDER KAUR)
AR CUM PS COUT MASTER

Signature-Net Verified

D\g\laﬂﬁ@EPAK

MANSUKHANI
Date: 2017.07.04/A7:48:25
IST

Reason: Carto Mr. Deepak
Mansukhani is bping used by
Om Parkash™SMrma



		2017-07-04T17:48:25+0530
	DEEPAK MANSUKHANI
	Card of Mr. Deepak Mansukhani is being used by Om Parkash Sharma




